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Payment of Wages to Workers of
Krishan Kumar Cofton Milis Ltd,
Malwa in Gujarat

4207. SHRI VEKARIA; Wil the

Minister of LABOUR be pleased to
state:

(a) whether Government are aware
that the workers of Krishan Kumar
Cotton Mills Ltd, Malwa in Gujarat
State have not been paid their wages

since long;

(b) if 50, the ressons therefor; and

(c) the steps Government propose to
take to settle this dispute and get the
workers their wages and other dues?





